
Framing the 
Issues

Listing of 
Witnesses

Affidavit of 
Evidence

Affidavit of 
Witnesses

written 
Arguments

Oral 
Argume

nts

Other 
Stages/Heari

ng date
Next Date

1
Commercial 

Court at 
Alipore

South 24 
Parganas, Purba 

Medinipur, 
Paschim 

Medinipur and 
Jhargram

1 TS (Com) Ts (COM) 89/2024 22-05-2024

SANCHEM PAINTS 
PRIVATE LIMITED 

Vs M/S. 
TAMRALIPTA 

NIRMAN UDYOG 
PRIVATE LIMITED

31-03-2025 31-03-2025

2
Commercial 

Court at 
Rajarhat

North 24 
Parganas, Nadia, 
Howrah, Hooghly

1

3
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, 
Purba 

Bardhaman, 
Bankura, 

Birbhum, Purulia 
and 

Murshidabad.

1
Money Suit

(Commercial)
11/2024 21-03-2023

PROVAT 
MUKHERJEE Vs 
DHRUBA PRASAD 
and 1 anr.

01-02-2025 Evidence 07-03-25

4
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, 
Purba 

Bardhaman, 
Bankura, 

Birbhum, Purulia 
and 

Murshidabad.

1 Title Suit (Commercial) 21/2024 16-04-2024
SRMB SRIJAN 

PRIVATE LIMITED 
Vs MD. YASIN SK

07-02-2025
Disposed of as 
Compromised

-

5
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, 
Purba 

Bardhaman, 
Bankura, 

Birbhum, Purulia 
and 

Murshidabad.

1 Title Suit (Commercial) 21/2024 16-04-2024
SRMB SRIJAN 

PRIVATE LIMITED 
Vs MD. YASIN SK

07-02-2025
Disposed of as 
Compromised

-

List of Cases where Case Management Hearing Took Place During the Month: February, 2025

Case Type Case Number
Date of 

Registration

Petitioner Name 
VS Respondent 

Name

Date of Management Hearing

Sl. No. Court District Court Room

Nil



6
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, 
Purba 

Bardhaman, 
Bankura, 

Birbhum, Purulia 
and 

Murshidabad.

1 Title Suit (Commercial) 22/2024 16-04-2024

SRMB SRIJAN 
PRIVATE LIMITED 

Vs SK. 
MONIUJJAMAN

07-02-2025
Disposed of as 
Compromised

-

7
Commercial 

Court at 
Asansol

Districts of 
Paschim 

Bardhaman, 
Purba 

Bardhaman, 
Bankura, 

Birbhum, Purulia 
and 

Murshidabad.

1 Title Suit (Commercial) 22/2024 16-04-2024

SRMB SRIJAN 
PRIVATE LIMITED 

Vs SK. 
MONIUJJAMAN

07-02-2025
Disposed of as 
Compromised

-

8
Commercial 

Court Siliguri

Darjeeling 
,jalpaiguri, 
coochbeher, 

alipur duar, north 
& south dinajpur, 

kalimpong, 
Maldah

1

Money suit,Title suit, 
Commercial civil suit, 

title suit, Money 
execution, Misc. 

Arb.,Misc case, Arbi. 
Execution, Misc(Judl.) 

arb. ,

Total : 6 Cases

NIL


